Add-on Wordings
COMMMERCIAL PACKAGE INSURANCE POLICY

SECTION I- STANDARD FIRE AND SPECIAL PERILS INSURANCE

LOSS OF RENT CLAUSE (UIN: IRDAN150A0017V01201718)
Policy may be extended to cover the above subject to following:

Where loss of rent caused by Insured Perils is covered, the following Rent Clause should be

inserted in the Policy:-

“The insurance on rent applies only if (any of) the said building(s) or any part thereof is unfit for
occupation in consequence of its destruction or damage by the perils insured against and then
the amount payable shall not exceed such portion of the Sum Insured on rent as the period

necessary for reinstatement bears to the term of the Rent Insured”.
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